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Bhave tyre wheels. So people are
taking it up. Hon. Members know
that our farmers, who are considered
%o be so conservative—this was the
reputation the world had given
them-—have taken to new methods
wery quickly. Wherever new ideas
come, they have adopted them.

SHR] JAGANNATH RAO: May I
Xknow from the hon. Minister whether
the Department of Science and
Technology are “coordindting the re-
search activities of C.S.IR. and
ICAR?

,SHRI VIJAY N. PATIL: The co-

ordination is there in different.
activitieg between CS.IR, and
YC.AR. whenever it js required.

Put it is not always there because
these are two different organisations.
The Indian Council of Agricultural
Research is conducting research work
on wider aspects with respect to

azyicutire and CSLR. ig particular-

ly conducting research and other
zetivities regarding industrial deve-
fopment, that is in the field of ap-
»% 4 research. But whenever cc-
~r¥%inetion is required, it is always
done,

SHRIMATI INDIRA GANDHI: 1
enilrely agree with the hon. Mem-
hey that  coordination ang constant
k«~opiag in  touch Wwith these ideas
rrp most important In answer to my
hou’ble friend’s ear'ier question, may
J sny that various mectings are orga-

msed such as mz 7 FiaT A nkgw
which was held in Sevagram in Wer-
dha. We have a'so other mnavements
40 hring scientistg in c’oser touch with
artisans and their needs.

HAmage ¥ Afaw ey & ag
wafmez qyy ==l &Y AL

*553 Y gfg wwda: T TN
wH ag gy} Fo g fF

{®) #m 73 77 & fF Foadv o ®
WA dT W OFA T ANA-AHT g
AT 71 weorg fEar nar ¥

(m) &7 w7 gromt ¥ wufas wer-
et w7 wanT i fem s ¥ Frork 1o
R @7 § wafmz qngl F €7 § &,

Oral Answers 10

we, drar €Y wew qEd g aw fage
wia §;

_(w) % omg W oaw } fE Pzt
W&l & ohr qag €9 & A dq ¥ 9wy
LR LI GEELL LA T T B O

aqr IF IT 2| &,

(7) 7= 21 fawmm § @& mwa)
F§ AN wrdad Fr ¢ ol afy g, @
fea s &Y Fiad Y € § aur Wy
frqy srfqaa & favg fow g@1T # #4-
T FT oW G , W

(¥) &1 ar fawr w1 frar ag
gfafems 737 & fAu f5 7 & & wady
TG ¥ w15 6 94w A FT %, w5 faqw
|IATT FE F1 § AT afx g, N acgady
eqYt w g7

THE MINISTER OF STATE 1IN
THE  MINISTRY OF DEFENCE
(SHRI C. P. N. SINHA): (a) and
(b). Yes, Sir.

(¢) Yes, Sir.

(d) Cascs of wunauthorised entry
into the range and theft of metal
scrap are reported to the local police
who prosecute the offenders for
trespass and theft. 76 such persons
have been apprehended so far. Out
of these, lhree persons have already
been convicted by Courts and the
others are under trial.

(e) It is very difficult tq physically
prevent unauthorisedq entry of the
local villagers into the area, ag it is
not possible to fence such a large
range. However, patrolling by army
persoanel ang the local police is
organised regularly to deter attempts
of unauthorised entry into the range
area. Warning notices forbidding
people to enter the range are alsp
put un

ot gfg X 7 1 Fr9 gu ¥, g

76 9% ¥ & wir za FAR ¥ wfemmey
g & T Y|y g feAaw A1 ofvm
faxga &1, @zt & 3wy mei N wfaws ara,
qx faam ffaw F sggear Ay 71 wFdr
afe @i aga & Afewa @ &1 ot e
A A F oFAT I AEA ALET HAR
Al T v FAFT QU [IAAT FY
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SHRI C. P. N. SINGH: Sir, the
hon. Member has rightly pointed out
the importance of fencing for this
purpose. But g3 the hon. Members
are aware, it is very expensive to
fence an area of gbout 58 kms x 32
kms, However, the hot™ Member's
suggestion wil] definitely be looked
into and we wil] take necessary

We have already thought of this.

MR. SPEAKER: Next Question
554, Shri B. V. Desai ... next
question 555, Shri Nihal Singh.....
next question, Shri P, K. Kodiyan—all
are not present, Is it something
organized?

AN. HON. MEMBER: Shri Kodiyan
is not well; he ig in the hospital.

Amalgamation of Centron Blade
Company with Brooke Bond

*557. SHRI R. K. MHALG!: Will
the Minister of INDUSTRY be pleas-
ed to state:

(a) whether his Ministry are consi-
dering a proposal for amalgamation of
Centron Blade Manufacturing Com-
pany, Aurangabad, Maharashtra with
Brooke Bond India Ltd. for the revi-
va] of the former: and

(b) if g0, the reasong thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
(a) Amalgamation of companies, if
applied for under the Companieg Act
1956 or under the M.R.T.P. Act 1969
is dealt with by the Department of

JULY 16, 1986
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Company Affairs,. No such applies-
tion has ‘been received:by the Mim~

istry of Industry.
(b) Does not arise.

SHRI R. K. MHALGI;. Sir, Cen-
tron was one unit licensed by Gow-
ernment ta manufacture 250 million
blades per annum, Jt is an enfer—
prise located at Aurangahad whiclk
is a backward district in Maratha-
wadg region of Maharashtra. Ua-
fortunately, the unit became sick
during the year 1976. Massive fumds
were provided by Sicom, an agemcy
for investment under the Govern-
ment of Maharashtra, and by UCO
Bank and thereafter the working of
this Centron unit hag improved With
all this it appears that an application
fcr amalgamataion has been made.
In view of the reply given by the
hon, Minister, may I ask whether
the Ministry of Industry have en-
quireq about the gaid application
with the Ministry of Company
Affairs after the receipt of my ques-
tion ang if so, with what results?

SHRI CHARANJIT CHANANA:- X
have already informed the hon.
Member that the locus standi for
such amalgamation of companies
under the M.RT.P. Act is with the
Department of Company Affairs. On
receipt of this question, we had
asked about the position from ¢the
Department of Company Affairs and
the information that we have re-
ceived is that they are considering
this. We did not get any final infor-
mation from them.

SHRI R. K. MHALGI: Brocke
Bond India Ltd. ig g multi-nationat
company. I would like to know
whether the Goveranment will give
some guidance to the Government of
Maharashtra to see that this parti-
cular unit of Centron is amalgamated
with any other petter Indian Com-
pany then Brooke Bond India Ltd, a
multi-national company?

SHRI CHARANJIT CHANANA: If
the Department of Company Affairs





